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DELAI  VIDHall SABHA

. LIST OF BJSINESS :
December 20, 1995/ igrahaycna 29, 1917 (Saka) *
.3_.'.(3 Q .,"),'.l."l.'_
A QUESTIONS - ‘
h;/fi. Questi .ns entered in a Separdate list to pbe askoed and
i answers given.
i §
i SPiCIAL MENTION
‘ 2k Matters to be raisead b'_-l! Members g‘i\/;-] in a soparate list.
| = .
" Dbiscyssiou |
3 Shri Jai ishan : :

Shri Raj Kumar Chauhan

Lo raise discussioun on the Fireo ineident in the
PVC Market situated At Jwalapuri and rehabilitation
Of the affcected traders. .

| BILLS TO BE INTRODUCLD, CONSIDERED .JiD PASSED

4. Dr. Harshvardhan, Minister of Healt), and Loegislative

' affairs to move for leave L) introduce "The Speaker
and Deputy Spcalkoer 5f the Leyislative assembly of the
National Capital Territory >f Delhi (Salaries and allowances)
(Asmendment) Bill, 1995,

LSO t. introduce the BAtl .

ALSO to move for consideration and the Bill e passed,

e Dr, Harshvardhan, Minister of Healtn and Legislative :
Affairs to move f.r leave to introduce "The Minister of
Govt. of National Capital Territory of Delai (Salaries. gnd
; - Allowances) (Amcendment) Bill, 1995," i
? aLSO to introduce the Bill.
Bt i ALSO to move for consider :Lion and tne 83ill be passaed,
- 64 Dr Harshvirdhan, Minister of Health and Lagislative AfEaics.
gy tO move for leave to introduce "The Members of the Legiglaiiv
4 Assembdbly of the National Capital Tesritory of Dulhi(Sdqu:ms
! and allowances) (amenament) Bill, 1995," '
5 _ s

)

- 4LSO tou introduce the Bill.

’ \“//ﬁyso to move for goasideration and Bill be passcd. o

oyl CONSIDLRWIIO] OF <(EPORT

ey Dr. Harshvardhan ’
"to move th .t the Report of Seloct Committee
Vil the Dedni Pronibition 5F Si ing and
Non=-Swiokers Health Protection Bill, 1995
be taken- into considerati-n."

ALSO to moayve that thao Bill as roevort :d by thoe Scelect
Conunittee be passca. '

i’i 00-2/...
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MOT I ON -2 -

Ca. Faten Singh

y Lo omove tho following
Shri Gauri Shankar Bharawaj '

]
nmy, -

nat this House agrees wikh the Pirst Report
of the Committee on Privileges proesentoed
Lo Lhe House on 13.12,95 .0

MoTIOM

Shri Ram Bhaj :
Dr. Harshv.ardiian

Loy move tae following :~
"that this lHouse agrees with the Ninth :
Report 0of the Businoss aGvisory Committee
Presentaed to the Huuse sn 13.12.95.,"

MOT TONM

. ——

DY« 2P i, Walia
.8Shri Nand Kishore Gary :

to move the following : -

"that this House Agrews to the Sceventh
Report of the Committoec o Private
Members Bills and Resslution presentaed
to the House on 13.12.95,"

SHORT DURHTION DISCUSSION
Shri .\l .k Kumar
Sari Ajay Maken
Shri Madan Lal Gaba :

to raise Short Durati.n Discussi :n on Detcerioration

Of Public transpourt System in Delihi, menace caused:y

by Red Line Buses ang Pollution caused by Motor
Vehicles on Roads.,

MOTION UNDIR RULE 103

Shri Ram Bhaj

‘Shri Swaroep Chand Rajan
Shri Mewa Ram Jiirya

Shri 0.P. Babbar
Km..Purnima Scthi

to move the following
motion for discussion HE

"that this House .n 14...95 unanimosusly passced

A resolution thot Judicial Lnquirics Commission
be constituted unuor the Cominissi n of Enquiries
iAct, 1952 as per the recommendations of the

S.R. Sharma Committ:c so Lhat the guilty persons
could be punish.cd, -

The House desicced thst the House be informed
of the reasins of non-implement ition I the

aforesaid resslution ind deman: 5 Lace the saicd
resolution Le implem.nt. forthwith,”
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